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For 1957-58 a sum of Rs. 35 
lakhs- Rs. 26 lakhs as loan and 
Rs. 9 lakhs as grant- has bee'n 
allocated to Bihar for small-scale 
Industries schemes. The regional 
Institute, Calcutta and the Branch 
Institute at Patna will assist the 
State Government in formulating 
the schemes for small-scale indus-
tries to be implemented by the 
State Government . . .... " 
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"One Production centre for 
Educated unemployed has been 
.approved to be started during the 
~urrent year ..•. •• 
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Shri B. S. Murthy: On what basis 
are these schemes sanctioned-'-either 
on the basis of the . existence of indus-
tries there, or because of unemploy-
ment among the population? 

Shri Manubhai Shah: Both these 
factors and many more go to deter-
mine where the centres are to be 
opened. 
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Togoland 

*627. Shri Kasliwal: Will the Prime 
Minister be pleased to state wh'ether 
Government as a member · of the 
Trusteeship Council has any informa-
tion regarding the question of the 
future of Togoland under the French 
Republic? 

The Deputy Minister of External 
Affairs (Shrimati Lakshmi Menon): 
The question of the future of the 
Trust Territory of Togoland under 
French Administration has been 
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under the consideration of the 
Trusteeship Council and the General 
Assembly of the United Nations for 
some tune In a resolution adopted 
on the 23rd January, 1957 the General 
Assembly resolved to dispatch a Com­
mission of six members to the Trust 
Territory to examine the entire situa­
tion resulting from the application of' 
the new constitution promulgated in 
August 1956 and to submit a report 
thereon, with its observations and 
suggestions, to the Trusteeship Coun­
cil for its consideration

Shri Kasliwal: At the last session of 
the U N Trusteeship Council to which 
the hon Deputy Minister has refer­
red, fears were expressed that France 
was proceeding apace to incorporate 
Togoland into metropolitan France 
May I know whether Government has 
any information as to what step 
France is taking for the incorporation 
of this territory into France’

Shrimati Lakshmi Menon- The
French Government has submitted to 
the Trusteeship Council a memo­
randum as well as the Statute of 
Togoland which was passed by the 
Territorial Council of French Togo 
land

Shri Kasliwal: At its session in 1956 
the U N General Assembly had re­
commended that elections should im­
mediately take place m this territory, 
but France seems to have given no 
indication as to when elections will 
take place May I know whether now 
the Government have any information 
as to whether France has given any 
indication as to when elections will 
take place7

Shrimati Lakshmi Menon* It is to 
study this that a Commission of six 
Is proposed by the Trusteeship Coun­
cil, and that Commission was schedul­
ed to leave for the French territory 
yesterday, te the 29th May, 1957

Shri Joachim Alva. Has the Gov­
ernment of India placed any plan­
ned programme In regard to these 
trusteeship territories before the 
UNO?

Shrimati l4tfcshmi Menon: llw
question is about the trust territory of 
Togoland, not about all the trust 
territories

Export of Manganese Ore
*628. Shri Wodeyar: Will the Minis­

ter of Commerce and Industry be
pleased to state

(a) the total dollars earned by the 
export of manganese ore during 1956; 
and

(b) the total import in terms of 
dollars during 1956 of ferro-manga- 
nese alloy7

The Minister of Commerce (Shri 
Kanungo): (a) Information is being 
collected and will be placed on the 
table of the House

(b) There was no import of ferro­
manganese from dollar area during
1956

Shri Wodeyar: Which are the coun­
tries importing this ore7

Shri Kanungo: The U S A , UK 
Sweden, Norway, Germany, France 
Italy, Japan, Canada and some other 
countries

Shri Wodeyar: Is it considered a 
strategic material by certain countries 
like Russian and America7

Shri Kanungo: I do not think so

Shn Shankariah. In order to cut 
the imports, there was an idea of 
starting another ferro-manganese 
plant at Badravati Is the Govern­
ment starting it or has it given it up7

Shri Manubhai Shah: Yes, Sir The 
plant has been licensed and has start­
ed production since April 1956

Shri Tangamani: Is the export trade 
in manganese being conducted by the 
State Trading Corporation7

Shri Kanungo: Part of it is conduct­
ed by the State Trading Corporation 
and part by others




